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CEMTRAL ADMIMISTRATIVE TRIBLUNMAL
RINCIPAL BENCH

CLuPL NoL 15 of 1997
in
O.A. Mo, 401 of 1995

Mew Delhi, dated the 2nd Julsy, 1997
HON®BLE MR. S.R. ADIGE. MEMBER (A) : _
HON"BLE MRS . LAKSHMI SWaMINGTHAMN, MEMBER (1) \\

Shri Krishan Lal,

S/0 latse Shr i Harnmm Dass,
Taechnical Asst. Postmortam Theatra,
GTE Hospital,

Shahdara, . )
D@Ihi*llu 192 . L v PETITIOMER
By Advocate: Shri G.K. Aggarwal ' '

YERSUZ

1. Shri Romesh Chand,

secretary (Medical),
Govt. of NCT -of Uw]hl
D(lﬂl LI0OES

. Dr. PLlL. Dhingra, | ST
Medical buphrlnt\ndnnL. I _
GTE Hospital, Shahdarsas, oo - -
Delhi-110022. B

Z. Dr. &.C. Mullick,
redical Superintendent,
Civil Hospital, Pﬁj r %
Delni-110054 ., . wwen REZIPONMDENTZ

By Advocate: Shrl Surat Singh '

ORDER  (DRAL)
HOMBLE MR. S.R. ADIGE, MEMBER {0

’ }l“”\lx':,..

b

CP-15/97 in 0A-401/95. Accordinély CLPL 0 No. 15597 is
dizmiszsed and the notices against the Respondents -ara
Biéchargedu ) ,

(rirs. Lakshmi Swaminathan]) : ' _'3u94 4d1g;7
Member (J) Member (/&)

ot AN

Soth  counsel  agree  that nothing survives in
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